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Dl~overy of Oil In PlUljab 

2'781, Shrl D. C Sbarma: Will the 
Minister of Steel. Mlne!! and Fuel be 
plt:'Ased to state: 

(a) whether oil has ix'en found In 
any part of Punjab recl'ntly; and 

I b) if so, wht'n and where! 

The Milliliter of Steel. MIBeS ... 
"al'l (Sardar S.aran Slnrh): (a). No, 
Sir, 

(b) Does not arise. 
CoiledIGa of C.tral Talles ... .,.... 

rna Sta ... 

11M. ...... Se ... t': Will the MiD-
liter of JI'Iauee be pleueci to ltate 

the State-wise figures of the amount 
of central taxes and duties col!l'cted 
during the first two plan periods (an-
nually)? 

The Minister 01 Finance (Sbri 
Morarji Desai>: The required informa-
tion is being collected and will be 
laid on the Table of the Sabha. 

Collection of Import and Export Duties 

%'785. Shri Sampath: Will the Min-
istl'l' of Finance be plpased to State-
the amount collected by way of }o;x-
port and Import duties during tn!' 
lirs! two Plan pl'l'inds, Statt'-w:sl' ana 
Port-wise? 

The I'llnlster of Finance (Shrl 
Morarjl Desai): The infOl'mation is 
be:ng ('o\lectt'd and a statement will 
h(, luid on the Tablt' of the Sabha . 

Srhrdull"d ('astl"'! In Manipur 

2'786, Shrl L. Achaw Singh: Will 
the Ministl'r of Home Affairs be pleas-
t'd to statl": 

(u) whctht'r the Scheduled Castes 
of Leimram Khuzen in Manipur hav( 
h('en denil"d thl' fncilitit·s and conces-
sions a\'ailabl., to S('hl,dulpd Cast('s; 
and 

(b) if so. I hl' rl'usons therefor? 

The Mlnl~ter of State In the Mlu-
try of Home Aftairs (Shrl Datar): 
(a) to (b). Th(' Manipur Administra-
tion ha\'(' I"('ported thaI then' is no 
village of tht' name u'imram Khuzen 
in Manipur. How('\'(~r th('rc is a 
village nam('d Leimram Khunjao 
alias Khulen. There are no persons 
bdon&ing to Schedul('d Castes in this 
village and the question of denial of 
facilities and concessions to Scheduled 
Castes of this villag(' does not ari!!'f'. 

St-hedaled Castes Welfaft in Mulpur 

2111, Sbrl L. Acha. Stach: Will the 
Minister of Deme A.au. be pleaae4 
to state: 

(a) whether the demand of the 
Scheduled Canes AdvUoI'7 Board for 
llanipur for additional fundi for Sc:he-
duled Castt'! Welfare lor the Thlrd 




